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SHRI D. P. CHATTOPADHYAYA : I fird
that in the case of Dadra and Nagar Haveli,
Nagaland, Tamil Nadu, Maharashtra, Rajas-
than, West Bengal, Andhra Pradesh, Bihar and
Gujarat, the impact has been felt relatively on
a lesser scale.
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SHRIMATI JYOTSNA CHANDA: Just
now the hon. Mlinistcr stated that encourage-
ment and cducation are given to take advan-
tage of the family planning programme. Are
Goverrment aware that a minority community
is not taking advantage of these mcasures 2 If
so, do they propose to cnable them to do so ?
Is any law in contemglation for (his purpose ?

SHRI D. P. CHATTOPADHYAYA : The
facilitics of family planning arce being u.ilised
by all communitics more or less. If there is
difference, it is due to the lack of education
and other relevant information.

Sale of Arms to South Africa

_+.
*303 SHR1 N. S. BISHT :
SHRI R. P. DAS :
SHRL T.S. LAKSHMANAN

Wil the Minister of EXTERNAL AFFAIRS
be pleased o stare :

(a* whether the UL N. Special Committee
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Orn Apartheid has stated

}S,acsl r;.‘,\‘Britain, France, West Germany,

» Switzerland and Belgium are selling

2rms to South Africa despite the U. N. cmbar-

(g:C;uZ:ic;’s t(l;at. ‘it is a clear Lreach of Security
s decision ; and

in its report that the

b) ir .
to?( ) if so, the reaction of Government there-

h,l&?gTRliFPUTY MINISTER IN THE
SURENDR OF hX’l.“EIV{NAI. AFFAIRS (SHRI
Commitce APAL SINGH) : (a) The Special
decision of lOn {\Pfl’l‘lh(?id has stated that the
arms sale ll ‘CSU. K. G'ovcrnmcnt to resume
Security Co0 .,0“”1 Afiica is a -brca(h of the
cmbargq rlfllllu] rcsolEnuons imposing the arms
in the C';~ lc‘COIllInll(l:C has also stated ?hat
Germ ase of Trance, the Federal Republic of
Soaany, Isracl, Switzerland, Bdlgium, the
ted s{)ifd others, information has been restric-
. hat ‘Lhc amount of coverage given in the
nOLPSOI‘tcur? reports to th:ir collaboration does
o CCcs.sanly reflect the full extent to which
A diére m""lvc'% in the arms trade with South
Csscn:‘: According to the Committee, it is
‘13\] that all breaches of thc embargo by

the
\\iuSlalcs concerned  should he stopped  forth-
vith, !

ati(dbc)d 'i'hc Go\n'n;nnu'x.u of Irdia ?m\'c felithﬁflly
imDOsin by the Security Counml’s. rcsol'uuon
Afric;l g a‘n arms cmbargo against  South
calley :nd, in the U.N, a d eISe.wl.mz re, have al:o
‘-‘lllbargc?on all other btatc.s~ to nnplcmc.nt the
Pal‘lici\ fu.lly and' }uu‘oudxl:on‘ally: India w'ull
tee Onl):te in 2 mission of }hc :S;.)r-ua‘l Commit-
frica ‘ Parlhcx.cl which \V'.ll! Visit Lu‘ropc a.ncl
and . Vl}h‘ a view to l.m)lnhsu.x‘.; public opinion
S‘mlh (/)\Orl(.lll‘lalll]g action against apm'lha'ld m
Africa,

SE . -
COmI-{RI N. S, BISHI: Are Government
Whi:}mp!:nmg any direet and dynamic action

1 will compel South Africa to give up its

Aparhye; .
bartheiq Policy ?

SHRT 11 0.n.
IRISURENDRA PAL SINGH : T do not

NOW \}
and AL the hon, Member means by “direct
&t dyng, 3

Mic actjon’ S lav cevervihi
Possible ;, action”. We have done everything

(ISC“’I\‘:I-Q the world forum- in the U.N. and
and hay, ‘;’ condemn South Africa’s action
C Alwave o . .

Ways supported all resolutions in

favour of
o impgg;
Alrien Posing an arms embargo on 8.

SHRI N g

BISIIT : Is the Goverament
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aware whether the embargo was imposed on
South Africa by various countries ? Wil the
hon. Minister state the name of such coun‘ries?

SHRI SURENDRA PAL SINGH : In July,
1970, a resolution was passed by\ the Security
Council not only placing an embargo but
supporting all the previous resolutions on the
same subject and appealing to the world com-
munity to strengthen this move. Practically all
countries, all Members of the Security Council,
supported the resolution, excepting the U. K.
France and U.S.2A. w! o abstained from voting.

SHR1 DASARATHA DEB : If Britain does
not stop the sale of arms to South Africa, will
the Government of India quit the Common-
wealth ?

SHRI SURENDRA PAL SINGH: Our
views regarding the supply of arms by U. K. to
South Africa have been made known here on a
number of occasions, and we have condemned
this intended action in the part of U. K. in no
uncertain terms. As for quitting the Common-
wealth, it is a much bigger question which
cannot be decided here.

SHRI P. VENKATASUBBAIAH In view
of the fact that Gt. Britain, which is a member
of the Commo..wealth, has flagrantly violated
the decision taken by the Security Council and
has not observed the cmbargo, may I know
whether this matter will at least be raised in
the Commonwealth Conference and brought
home to the U. K. Government that in case it
does not respect the wishes of the Security
Council, our Government w:ll sever its conncc-
tions with the Commonwealth ?

SHRI SURENDRA PAL SINGH : I do not
know which Commonwealth conference he is
referring to. There is no likelihood of a confe-
rence taking place in the near future. A con-
fevence did take place in Singapore in January
last, and this matter was discussed there.

SHRT INDRAJIT GUPTA : In view of the
fact that the U. K. Government is reported to
be insisting that its supply of arms (o South
Africa is within  the framework of the Simons-
town Agreement and therclore does not consti-
tute a violation of the Seccurity Council deci-
sion, what i3 the attitude of the Government of
India towards this action of the U. K. Govern-
menl in so far as it has a bearing on the
current attempts being made by the UL K. and
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U. S. Governments to incrcase their military
presence in the Indian Occan, because South
Africa would be only at one end of the Indian
Ocecan ? And does not the Government think
that this affects our national interests, security
interests, and from that point of view, have they

made any strong representation directly to the
U. K. Government ?

SHRI SURENDRA PAL SINGH : It is truc
that in support of their dccision, the U. K.
Government have invoked the Simons town
Agrcement, and they have made it known to
the Special U.N. Committee that they are
under some lcgal obligations in terms of this
agrcement to supply arms to South  Africa, but
this at:empt of the U. K. has been criticised by

us. We do not accept it, nor does the Special
Ccmmittee on Apartheid.

Expansion of Ordnance Factories

*304, SHRI S. M. BANERJELE : Will the
Minister of DEFENCE be pleased to state :

1a) whether there is any scheme for further
expansion of the Ordnance Factories with a
vicw to rrachirg a state of sclf-sufFciency in the
matter of convention al weapons ; and

.b) if so, the Ordnance

Factories which
arc likely to be expanded ?

THE MINISTER OF STATE (DLEFENCE

PRODUCTION) IN THE MINISTRY OF
DFFENCE (SHRI VIDYA CHARAN
SHUKLA): ta) Yues, Sir. Development and

production of weapons und other defence cquip-
ment is a continuously evolving process. Conse-
quently, a rumbier of projects are always under
consideration for production in the existing
defence factorics or in the now

units to be set
up for this purpose.

by Ttis notin the public iuterest to dis-
cluse this information.

SHRIES. M. BANERJEE : I am happy that
we have reached the stage of sclfsufficiency in
the matter of conventional weapons. I would
like to know  whether it is a fact that at present
in all the ordnance factories less than 50 per
cent of the production capacity only is boing
utilised,  whether  there are any  schemes to
improve the position by utilising ar least 70 (o
B0 per cent of the capacity and if co, what arc
the schemes,
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SHRI VIDYA CHARAN SHUKLA : Itis
not true that in all the ordnance factories less
than fifty percent of the capacity is being
utlised. However in certain ordnance factories
there is 1:ss utilisation of the capacity. We have
answered a question earlier in the Lok Sabha,
for instance, about

the clothing factory at
Shahjahanpur. ...

SHRI S. M. BANERJEE : My question does
not relate to clothing factory ; it relates 1o other

factories, aims and ammunition factory, cordite
factory and so on.

SHRI VIDYA CHARAN SHUKLA : There
are cctrain factories which are not utilising the
full capaci!y and we are continually looking for
zdditional ranges of production for the benefit
of our armcd forces. We do not want to produ
goods which arc not needed merely for utilising
the installed capacity. We have to balance the
requirements with our capacity to produce and

thercfore we arc kecping a constant watch on
the cntire sector.
*

SHRI S. M. BANERJEE : Is it a fact that
after such a long time the Government has
taken a decision to set up an Ordnance Produc-
tion Board with a view to step up production
in the ordnance factories and to decentralise
the powers in the hands of various general man-
agers and to give it to a properly constituted
board and if so, bas any firal decision been taken
or is likely to be taken about the association of
workers in that Board ?

SHRI VIDYA CHARAN SHUKLA : This
board has been set up and has actually started
functioning frem 3lst May. We hope that with
the sctting vp of this Board many decisions
whih normally took many months or even years
sometimes to take would now be expedited. ‘T'his
Board is necessarily a board fot administrative
cfficicney and  «xpediency  and  therefore the
quesion of workers’ participation may not be
quite relevant, Whot is more relevant is work-
ers’ participation in a g cater mcasure on the
factorics where items are preduced because this
Board is nceessarily a board (o strecamline the
functioning of various azencies which are con-
cerned  with defence production in the country.
This particular question of workers’ participa-
tion, the extent, the manner and the way in
which it should b done is heing considered in
vespeet of  the
units,

vanious  definee  production





